Deglaration of Assets and Liabilities

~ Yoar..saf cnnirn
Lo L ARPANA.. KurdALE........., son/daughter/wife of HLTE . kumAR LA THURL
ST (190 Bl Y85, blONGING 10 Bibse. Nidbao.. fabba, ekl 4
?’ service and presently working as Aﬂlh%ﬂﬂf
,ﬂ-;rwe”&!ve hereln below the detalls of the assets (iImmovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

W‘?u” A.  Detalls of movable assets
/ (Assets In joint name Indicating the extent of joint ownership will aiso have to be

* < n
e l'l'n Description Seif m_ p-p:ndnm-: Dependsnt-2 | wm nt-3
\ %60 () | Cash 50,000 T Ta P Prand e o] E-’%.q.i?\ R
\%ﬂj“fg | mamivRd e sakd Wrﬁﬁ\‘fﬁ_.
/ (i) | Deposits in ] o)
1,!1,]?«\ Banks, Financial |400,000~ < (o Ja
\ Institutions And |} pyls Ao ]
Non-Banking o fnhs
Financial A .EE‘PC‘Q{'- G &fﬁ;{qa ;
Companies mt sABL- [ B A { /
(iil) | Bonds, SR I3 sk /
Debentures and
Shares in T i o
companies PE NI Z
(iv) | Other financial
NSS, Postal
NSS, o
Savings, LIC NIL NI L \/
Policies, etc é\;
{v) Elm Vehicles e
Is of ; uwio
make, etc.) NTL :.:h&r.f.ﬂ"l
(V) |Jewellery (give 7 '
details of - P
weight and NIL NTL /
value)
(i) gjmchar assets, 5 .
as values L 7
of claims / NJ b
interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companles should be given.

* Dependant here means a person substantially dependent on the income of the

employee. Mﬁ \uﬂ"-



[Note: Properties in joint ownership indicating the extent of joint ownership will

also have to be indicated)

Sr.
..

Description

Self

" Spouse

Dependant-1

‘Nama(S) Name

(1)

Agricultural Land

- Location(s)

= Survey number(s)
- Extent (Total
measurement)
-Current market value

Dependant-2

7
b

l:llpnmllrll-i_
Etc. Name

(1)

Non-Agricultural Land
- Locatlon(s)

- Survey number(s)

- Extent (Total |
measurement) '
-Current market value

(i)

Buildings (Commercial
and residential)
Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

(i)

Houses / Apartments,
etc.

- Location(s)

- Survey fdoor
number(s)

= Extent (Total
measurement)

- Current market
value

(v)

Others (such as
interest in property)

]

(2)

1 glve herein below the details of my liabilities / overdues to public financial

institutions and government dues:-
[Note : Please give separate details for each item)

dealing with government
accom tion

 Sr. | Description Hame & address of Bank / Amount cutstanding
No. Financlal Institutions(s} / [T ——— =
Department (s)
(a) (i) Loans fi nks
(ii) Loans from financial
institutions
(iil) Government Dues:
(@) dues to departments

|

(b) dues to departments
dealing with supply of

N

(c) dues to departments
dealing with supply of
electricity

i

\Lur

e



(d) dues to departments
dealing with telephones e
ga} dues to departments
ealing with government
transport (including ?\}g[/
_aircraft and helicopters) Bl
(F) Other dues, If any 2

(b) {1) Income Tax including i
surcharge [Also indicate Zero ;Lr"mrl"‘bi

the assessment year upto =7
which Income Tax Return | L2r1h ,_‘gw!lrg(l .,ér

filed. Give also Permanent mumi’ Moo P0%0-21.
| Account Number (PAN)] ,ﬂm
(i) Wealth Tax [Also

3|

Indicate the assessment B "
year upto which Weaith N’L L Nk c
Tax return filed.]
{ill} Sales Tax [Only in
case of proprietary NIL VIiL
_business
{iv) Property Tax NIL NI
€.  Personal Detail
DRSS, - | ))00d2 630417
Gender - | E ] (M/F)
ek Tz Telh 1Ja T3] | oommmem
g g a B (B/C)
o S i ]

(Full Name e.g. B.A.S.-Bihar Administrative Service,

B.S.S.- Bihar Secretarlat Service etc.)
o itk i NALANDA
I hereby declare that the above details are true to the best of my ;‘-ﬁ*’h

k"“:;":;: .’::T:m.iﬁg "E’J ,L\r.,ﬂ:ﬂrd 7¢ endval 59# Job ond ha declarh
o Cha

fﬁ‘ﬁ!'m‘cj ‘.fgimf/i Hhere Wl{ Signature ﬂ‘%ﬂr‘ﬁéﬂrﬁﬂ-’u
Name of Employee: ARPANVA. kumAKY..

PH{J{JTMH ....... D&unatlnn....m#!ﬂ!}%
m:..!n.{ak—l.’l@%ﬁ pepartment: Bih.es. Xidkac. é?ﬁ.!"a#ﬁ %cﬂwﬂ{ﬂq
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.




